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commissioning of additional power gene-
rating capac1ty of 3482 MW. Som of the 
projects out of these are on a tight com~ 
mis ioning schedule. However all effort' 
are b~ing made to try and e that the 
tar et is achieved. 

Hike in Power Tari in Bi r 

3427. SHRI TAR.IQ ANWAR: Will 
the Minister of ENERGY be pleased to 
state: 

(a) whether there is a proposal in the 
· Bihar State Electricity Board for revision 

of power tarff up\\'ard in view of the 
anticipated hike in rate by Damodar Val-
ley Corporation; 

( b) whether Government are aware 
that Bihar Chambe1 of Commerce and 
Bihar Indu trie A sociation are very agi-
t t <l a111d have lodg a strong protest· 

( c whet.her Government are aware that 
any further revision in Bihar S.ate Electri-
city Board' tariff would ruin the existing 
industries and give a big the.ck to the 
State Government's efforts to tep up in-
dustrial development in t}le State; and 

(d) action taken/proposed by the Cen-
tral Government to ease out this problem? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Bihar State Elec-
tricity Board has not o far formulated 
proposals for tariff revision, con equent 
on increase in power tariff decided by 
Damodar ·Valley Corporation. 

( b) Reports have appeared in the 
newspapers of opposition to tariff increase 
by the Bihar Chamber of Commerce and 
Bihar Jmdustries Association. 

( c) and ( d). Adjustment of electricity 
tariff to kee pace with increa in co t 
i unavoidable. lectricity i only one 
of the inputs to an indu try and the level 
of performance of existing industries and 
the rate of industrial developmemt would 
depend on a variety of otber factors. 

Comaption Dd ml management in ort 
tern lectric Pow r Corpora 

3428. HRI KRISH A CHA D A 
HALDER: Will th Mim ter of ENERGY 
be plea ed to state: 

( ) whether the attention of Gov rn-
ment has been drawn toward the corrup-
tion and m !practice in the orth tern 

lectri Pow r Corp rati n hillon · and 

(b) if o, the detaiJ and the teps taken 
in thi r gard? 

T M ISTR PST TE 
M I TRY OF ENERGY (SHRI V -

MAHAJA ) : (a) and (b). Com-
plaint have be n received regarding e ecu~ 

tion admini tration and general m tter 
relating to the managem t of EEPCO. 
A te_am of officer is looking into the 
comp1aint . The r port i awaited. 
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